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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001/Dated 22 August 2023, 31 Sravana, 1945 (Saka)

No. 434/ES-1/BR-HP/2023(1):- In pursuance of the provisions of Section 21 of the
Representation of the People Act, 1951 (43 of 1951) and in supersession of its notification No.
434/ES-1/BR-HP/2008(1), dated 25™ September, 2008 as amended from time to time, the Election
Commission hereby designates, in consultation with the Government of Bihar, the officer of the
State Government as specified in column (2) of the Table below as the Returning Officer for the
Parliamentary Constituency in the State of Bihar as specified in the column (1) of the said Table

againt such officer of the State Government :-

Table
Number and Name
of Parliamentary Returning Officer
Constituency
1) ()

1-Valmiki Nagar

Additional Collector-cum-Additional District Magistrate,
West Champaran, Bettiah

2- Paschim Champaran

District Magistrate West Champaran, Bettiah

3-Purvi Champaran

Additional Collector-cum-Additional District Magistrate,
East Champaran, Motihari

4-Sheohar

District Magistrate, East Champaran, Motihari

5-Sitamarhi

District Magistrate, Sitamarhi

6-Madhubani

District Magistrate, Madhubani

7 Jhaniharour Additional  Collector-cum-Additional — District ~ Magistrate,
yharp Madhubani

8-Supaul District Magistrate, Supaul

9-Araria District Magistrate, Araria

10-Kishanganj

District Magistrate, Kishanganj

11-Katihar

District Magistrate, Katihar

12-Purnia

District Magistrate, Purnia

13-Madhepura

District Magistrate, Madhepura

14-Darbhanga

District Magistrate, Darbhanga

15-Muzaffarpur

Additional Collector-cum-Additional District Magistrate,
Muzaffarpur
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16-Vaishali

District Magistrate, Muzaffarpur

17-Gopalganj (SC)

District Magistrate, Gopalganj

18-Siwan

District Magistrate, Siwan

19-Maharajganj

District Magistrate, Saran (Chapra)

20-Saran

Additional Collector-cum-Additional District Magistrate,
Saran Chapra

21-Hajipur (SC)

District Magistrate, Vaishali

22-Ujiarpur

Additional Collector-cum-Additional District Magistrate,
Samastipur

23-Samastipur (SC)

District Magistrate, Samastipur

24-Begusarai

District Magistrate, Begusarai

25-Khagaria

District Magistrate, Khagaria

26-Bhagalpur

District Magistrate, Bhagalpur

27-Banka District Magistrate, Banka
28-Munger District Magistrate, Munger
29-Nalanda District Magistrate,Nalanda

30-Patna Sahib

District Magistrate, Patna

31-Patliputra

Additional Collector-cum-Additional District Magistrate, Patna

32-Arrah District Magistrate, Bhojpur (Arrah)
33-Buxar District Magistrate, Buxar

34-Sasaram (SC) District Magistrate, Kaimur (Bhabhua)
35-Karakat District Magistrate, Rohtas (Sasaram)

36-Jahanabad

District Magistrate, Jahanabad

37-Aurangabad

District Magistrate, Aurangabad

38-Gaya (SC)

District Magistrate, Gaya

39-Nawada

District Magistrate, Nawada

40-Jamui (SC)

District Magistrate, Jamui

BY ORDER
SUJEET KUMAR MISHRA,
SECRETARY,
ELECTION COMMISSION OF INDIA.

3refteres, AfAATeRT Jsumed,
fIgR, 9e1 gRT yaIfea wa gfsal
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